FORM G (REVISED)

INVITATION FOR EXPRESSION OF INTEREST FOR PURULIA METAL CASTING
PRIVATE LIMITED OPERATING IN PRODUCTION OF VALUE-ADDED STEEL

PRODUCTS AT FACTORY UNIT, PURULIA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
l. Name of the corporate debtor along with Purulia Metal Casting Private Limited PAN:
PAN & CIN/ LLP No. AADCP4189P, CIN: U27109WB2004PTC099785
2. | Address of the registered office 31, Ganesh Chandra Avenue 4D/1, 4th Floor,
Kolkata, West Bengal, India, 700013
3. | URL of website https://www.prestigetmt.com/
4. | Details of place where majority of fixed Factory: Purulia, Barakar Road (West Bengal)
assets are located Registered office; Kolkata
5. | Installed capacity of main products/ services | Induction Furnace 7Mtx1, 15Mt x 3, MS Billets,
Sinter Plant, Re-rolling Mill, TMT Bars, Angels -
1,20,000 TPA. (Refer EOI for details)
6. | Quantity and value of main products/ Tumover as per the Audited Financial
services sold in last financial year StatementYear 2020-21: Rs. 41,938.50 Lacs
Tumover as per GST return (unaudited):
*For further details refer EOI documents 2021-22: Rs. 25,532.58 Lacs
2022-23: Rs. 14,604.54 Lacs (April’22 to Oct’22)
7. | Number of employees/ workmen 3 Nos, unit non-operational as on CIRP
8 | Further details including last available | E-mail by raising specific request at e-mail:
financial statements (with schedules) of two | cirp pmepl@email com’ pratimbaval@email.com
years, lists of creditors are available at URL: | Creditor list: https://ibbi.gov.in
Company website:https://www.prestigetmt.com
9. | Eligibility for resolution applicants under Eligibility criteria as per the detailed Expression of
section 25(2)(h) of the Code is available at | Interest process document, can be sought by email
URL: to:cirp.pmepli@email com/pratimbaval@@amail com
10. | Last date for receipt of expression of 19% March ,2024
interest
11. | Date of issue of provisional list of 25" March, 2024
prospective resolution applicants
12. | Last date for submussion of objections to 30" March, 2024
provisional list
13. | Date of issue of final list of prospective 05" April, 2024
resolution applicants
14. | Date of issue of information memorandum, | 9" April, 2024
evaluation matrix and request for resolution
plans to prospective resolution applicants.
15. | Last date for submission of resolution plans. [ 9" May, 2024
16. | Process email id to submit Expression of cirp.pmepl/@email.com
Interest.

Date: 05.03.2024
Place: Kolkata
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Pratim Bayal, Resolution Professional
Reg No: IBBI/IPA-003/IP-N00213/2018-2019/12385
AFA No.: AA3/12385/02/041224/301047
Reg Address: 18/1 Tarapukur Main Road |
Ghosh Para ,Agarpara ,Kolkata-700109
For Purulia Metal Casting Private Limited
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